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The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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OBITUARY REFERENCE

MADAM SPEAKER: Hon. Members, I have to inform the House about the sad
demise of our former colleague, Shri Naresh Kumar Baliyan.

Shri Baliyan was a Member of Tenth Lok Sabha from 1991 to 1996
representing the Muzaffarnagar Parliamentary Constituency of Uttar Pradesh.

Shri Baliyan was a member of Committee on Petitions from 1991 to 1992
and Departmentally Related Standing Committee on Food, Civil Supplies and
Public Distribution from 1993 to 1995.

Shri Baliyan passed away on 17 March, 2013 in Muzaffarnagar at the age
of 77.

We deeply mourn the loss of Shri Naresh Kumar Baliyan and I am sure, the
House would join me in conveying our condolences to the bereaved family.

The House may now stand in silence for a short while as a mark of respect
to the memory of the departed.

11.01 hrs

The Members then stood in silence for a short while.
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... (Interruptions)

MADAM SPEAKER: Question Hour. Q. No. 321 — Shrimati Susmita Bauri.
... (Interruptions)

11.02 hrs

At this stage, Shri A.K.S. Vijayan, Shri O.S. Manian and some other hon. Members
came and stood on the floor near the Table.

... (Interruptions)
11.02 % hrs

At this stage, Shri Shailendra Kumar and some other hon. Members came and
stood on the floor near the Table.

... (Fagm)
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11.02 % hrs.
MADAM SPEAKER : Q. No.321, Shrimati Susmita Bauri.
(Q. No. 321)
Sct YR aredt ¢ dew, e &1 FfER FrF § a8 yrauE © B Fol SR TEieT wod

H O Il 9 gl Bl Ul BYIs SU| 25 URC TNIG gedi Bl QIRgell fhar S, offdpe
SAD] By ABR b U Al 8 AT 81?7 I UIsde Wpel 25 URC TRIg Fedi Dl qRgel 8!
IR W &, G oY TRAR R SIS R El 8, R TR of & 8?7 T8 A I8l 42T 2
DR. SHASHI THAROOR: Madam Speaker, the RTE Act was one of the great

accomplishments of the UPA Government. It is a way of ensuring that every child
in our country will be guaranteed education. ... (Interruptions)
MADAM SPEAKER: Please sit down.

... (Interruptions)

LT [RISAT: MY 39 - HRY|

.. (cTaem)

MADAM SPEAKER: The House stands adjourned to meet again at 1200 hours.

11.03 hrs

The Lok Sabha then adjourned till Twelve
of the Clock.
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12.00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Mr. Deputy-Speaker in the Chair)
PAPERS LAID ON THE TABLE
... (Interruptions)
12.0 %5 hrs

At this stage, Shri E.G. Sugavanam and some other hon. Members came
and stood on the floor near the Table.

MR. DEPUTY-SPEAKER: Now, Papers to be laid.
THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRI VAYALAR RAVI):
I beg to lay on the Table a copy each of the following papers (Hindi and English
versions):-
(1) Detailed Demands for Grants of the Ministry of Overseas Indian
Affairs for the year 2013-2014.
(Placed in Library. See No. LT 8704/15/13)
(2) Outcome Budget of the Ministry of Overseas Indian Affairs for the
year 2013-2014.
(Placed in Library. See No. LT 8705/15/13)

... (Interruptions)

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (DR. C.P. JOSHI):
I beg to lay on the Table a copy each of the following papers (Hindi and English
versions):-
(1)  Detailed Demands for Grants of the Ministry of Road Transport and
Highways for the year 2013-2014.
(Placed in Library. See No. LT 8706/15/13)
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(2)  Outcome Budget of the Ministry of Road Transport and Highways
for the year 2013-2014.
(Placed in Library. See No. LT 8707/15/13)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
AND INFORMATION TECHNOLOGY AND MINISTER OF STATE IN THE
MINISTRY OF SHIPPING (SHRI MILIND DEORA): Sir, on behalf of my senior
colleague, Shri G.K. Vasan, [ beg to lay on the Table a copy each of the following

papers (Hindi and English versions):-
(1) Detailed Demands for Grants of the Ministry of Shipping for the

year 2013-2014.

(Placed in Library. See No. LT 8708/15/13)
(2) Outcome Budget of the Ministry of Shipping for the year 2013-2014.
(Placed in Library. See No. LT 8709/15/13)

... (Interruptions)

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION
(SHRI AJAY MAKEN): I beg to lay on the Table a copy of the Detailed Demands
for Grants (Hindi and English versions) of the Ministry of Housing and Urban
Poverty Alleviation for the year 2013-2014.

(Placed in Library. See No. LT 8710/15/13)

... (Interruptions)
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THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI M.M.
PALLAM RAJU): I beg to lay on the Table a copy of the Detailed Demands for
Grants (Hindi and English versions) of the Ministry of Human Resource
Development for the year 2013-2014.

(Placed in Library. See No. LT 8711/15/13)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (SHRI V. NARAYANASAMY): I beg to lay on the Table
a copy each of the following papers (Hindi and English versions):-
(1) Detailed Demands for Grants of the Department of Atomic Energy
for the year 2013-2014.
(Placed in Library. See No. LT 8712/15/13)
(2) Detailed Demands for Grants of the Department of Space for the
year 2013-2014.
(Placed in Library. See No. LT 8713/15/13)
(3) Detailed Demands for Grants of the Ministry of Personnel, Public
Grievances and Pensions and Union Public Service Commission for
the year 2013-2014.
(Placed in Library. See No. LT 8714/15/13)
(4) Outcome Budget of the Department of Atomic Energy for the year
2013-2014.
(Placed in Library. See No. LT 8715/15/13)
(5) Outcome Budget of the Department of Space for the year 2013-2014.
(Placed in Library. See No. LT 8716/15/13)

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI JITIN PRASADA): I beg to lay on the Table:-

(D

(2)

3)

(4)

()

(6)

(i) A copy of the Annual Accounts (Hindi and English versions) of the
Kendriya Hindi Shikshan Mandal, Agra, for the year 2011-2012, together
with Audit Report thereon.

(1)) A copy of the Review (Hindi and English versions) on the Audited
Accounts of the Kendriya Hindi Shikshan Mandal, Agra, for the year 2011-
2012.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

(Placed in Library. See No. LT 8717/15/13)

A copy of the Annual Accounts (Hindi and English versions) of the Shri Lal
Bahadur Shastri Rashtriya Sanskrit Vidyapeetha, New Delhi, for the year 2011-
2012, together with Audit Report thereon.

Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (3) above.

(Placed in Library. See No. LT 8718/15/13)

A copy of the Annual Accounts (Hindi and English versions) of the Maharshi
Sandipani Rashtriya Vedvidya Pratishthan, Ujjain, for the year 2011-2012,
together with Audit Report thereon.

Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (5) above.

(Placed in Library. See No. LT 8719/15/13)
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(7)

(8)

A copy of the Annual Accounts (Hindi and English versions) of the Indira
Gandhi National Open University, New Delhi, for the year 2011-2012, together
with Audit Report thereon.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (7) above.

9)

(10)

(11)

(12)

(13)

(14)

(Placed in Library. See No. LT 8720/15/13)

A copy of the Annual Accounts (Hindi and English versions) of the Central
University of Jharkhand, Ranchi, for the year 2011-2012, together with Audit
Report thereon.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (9) above.

(Placed in Library. See No. LT 8721/15/13)
A copy of the Annual Accounts (Hindi and English versions) of the University
of Allahabad, Allahabad, for the year 2011-2012, together with Audit Report
thereon.
Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (11) above.

(Placed in Library. See No. LT 8722/15/13)
A copy of the Annual Accounts (Hindi and English versions) of the Nagaland
University, Kohima, for the year 2011-2012, together with Audit Report
thereon.
Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (13) above.

(Placed in Library. See No. LT 8723/15/13)
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(15)

(16)

A copy of the Annual Accounts (Hindi and English versions) of the Dr. Hari
Singh Gour Vishwavidyalaya, Sagar, for the year 2009-2010, together with
Audit Report thereon.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (15) above.

(Placed in Library. See No. LT 8724/15/13)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRIMATI PRENEET KAUR): I beg to lay on the Table a copy each of the

following papers (Hindi and English versions):-

(1) Detailed Demands for Grants of the Ministry of External Affairs for

the year 2013-2014.
(Placed in Library. See No. LT 8725/15/13)

(2) Outcome Budget of the Ministry of External Affairs for the year

2013-2014.
(Placed in Library. See No. LT 8726/15/13)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SHASHI THAROOR): I beg to lay on the Table:-

(1)

2)

€)

A copy of the Annual Accounts (Hindi and English versions) of the Indian
Institute of Technology Patna, Patna, for the year 2011-2012, together with Audit
Report thereon.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.
(Placed in Library. See No. LT 8727/15/13)
(1) A copy of the Annual Report (Hindi and English versions) of the Board
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(4)

()

(6)

(7)

(8)

)

of Apprenticeship Training (Western Region), Mumbai, for the year
2011-2012, alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Board of Apprenticeship Training (Western
Region), Mumbai, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (3) above.
(Placed in Library. See No. LT 8728/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the
University Grants Commission, New Delhi, for the year 2011-2012.

(i1)) A copy of the Annual Accounts (Hindi and English versions) of the
University Grants Commission, New Delhi, for the year 2011-2012,
together with Audit Report thereon.

(i11)) A copy of the Review (Hindi and English versions) by the Government of
the working of the University Grants Commission, New Delhi, for the
year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (5) above.

(Placed in Library. See No. LT 8729/15/13)

A copy of the Annual Accounts (Hindi and English versions) of the Indian

Institute of Technology Hyderabad, Hyderabad, for the year 2011-2012,

together with Audit Report thereon.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (7) above.

(Placed in Library. See No. LT 8730/15/13)
) A copy of the Annual Report (Hindi and English versions) of the School
of Planning and Architecture, Vijayawada, for the year 2011-2012,
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alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the School of Planning and Architecture, Vijayawada,
for the year 2011-2012.
(10) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (9) above.
(Placed in Library. See No. LT 8731/15/13)
(11) (i) A copy of the Annual Report (Hindi and English versions) of the Kendriya
Vidyalaya Sangathan, New Delhi, for the year 2011-2012.

(1)) A copy of the Annual Accounts (Hindi and English versions) of the
Kendriya Vidyalaya Sangathan, New Delhi, for the year 2011-2012,
together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of
the working of the Kendriya Vidyalaya Sangathan, New Delhi, for the
year 2011-2012.

(12) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (11) above.

(Placed in Library. See No. LT 8732/15/13)

(13) A copy of the Annual Accounts (Hindi and English versions) of the Indian

Institute of Technology Kanpur, Kanpur, for the year 2011-2012, together with

Audit Report thereon.

(14) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (13) above.
(Placed in Library. See No. LT 8733/15/13)
(15) (i) A copy of the Annual Report (Hindi and English versions) of the Indian
Institute of Technology Bhubaneswar, Bhubaneswar, for the year 2011-
2012.
(1i1)) A copy of the Annual Accounts (Hindi and English versions) of the Indian
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(16)

(17)

(18)

(19)

(20)

Institute of Technology Bhubaneswar, Bhubaneswar, for the year 2011-
2012, together with Audit Report thereon.

(ii1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the Indian Institute of Technology Bhubaneswar,
Bhubaneswar, for the year 2011-2012.

Two statements (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (15) above.

(Placed in Library. See No. LT 8734/15/13)
A copy of the Annual Accounts (Hindi and English versions) of the Indian
Institute of Technology Kharagpur, Kharagpur, for the year 2011-2012, together
with Audit Report thereon.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (17) above.

(Placed in Library. See No. LT 8735/15/13)

(1) A copy of the Annual Report (Hindi and English versions) of the
National University of Educational Planning and Administration, New
Delhi, for the year 2011-2012, alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the National University of Educational Planning and
Administration, New Delhi, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (19) above.
(Placed in Library. See No. LT 8736/15/13)

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
K.C. VENUGOPAL): I beg to lay on the Table:-

@

(i)

A copy of the Annual Report (Hindi and English versions) of the Aero
Club of India, New Delhi, for the year 2011-2012, alongwith Audited

Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Aero Club of India, New Delhi, for

the year 2011-2012.

(Placed in Library. See No. LT 8737/15/13)

(2) A copy each of the following papers (Hindi and English versions):-

(1)

(i)

Detailed Demands for Grants of the Ministry of Civil Aviation for
the year 2013-2014.

(Placed in Library. See No. LT 8738/15/13)

Outcome Budget of the Ministry of Civil Aviation for the year 2013-
2014.

(Placed in Library. See No. LT 8739/15/13)

(3) A copy each of the following Notifications (Hindi and English versions)
under Section 14A of the Aircraft Act, 1934:-

(i)

(i)

(iii)

The Aircraft (Investigation of Accidents and Incidents) Amendment
Rules, 2012 (Hindi and English versions) published in Notification
No. G.S.R. 788(E) in Gazette of India dated 23" October, 2012,
The Aircraft (2" Amendment) Rules, 2012 (Hindi and English
versions) published in Notification No. G.S.R. 535(E) in Gazette of
India dated 5" July, 2012.
The Aircraft (Investigation of Accidents and Incidents) Rules, 2012
(Hindi and English versions) published in Notification No. G.S.R.
536(E) in Gazette of India dated 5™ July, 2012.

(Placed in Library. See No. LT 8740/15/13)

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
AND INFORMATION TECHNOLOGY AND MINISTER OF STATE IN THE
MINISTRY OF SHIPPING (SHRI MILIND DEORA): I beg to lay on the Table a
copy of the Outcome Budget (Hindi and English versions) of the Department of
Telecommunications, Ministry of Communications and Information Technology,

for the year 2013-2014.
(Placed in Library. See No. LT 8741/15/13)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF PLANNING
(SHRI RAJEEV SHUKLA): I beg to lay on the Table:-

1 @ A copy of the Annual Report (Hindi and English versions) of the Institute

of Applied Manpower Research, Delhi, for the year 2011-2012, alongwith

Audited Accounts.

(1) A copy of the Review (Hindi and English versions) by the Government of

the working of the Institute of Applied Manpower Research, Delhi, for

the year 2011-2012.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

(Placed in Library. See No. LT 8742/15/13)

... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF URBAN
DEVELOPMENT (SHRIMATI DEEPA DASMUNSI): I beg to lay on the Table:-
(1) A copy of the Detailed Demands for Grants (Hindi and English versions) of
the Ministry of Urban Development for the year 2013-2014.
(Placed in Library. See No. LT 8743/15/13)
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(2) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Urban Affairs, New Delhi, for the year 2011-2012,
alongwith Audited Accounts.

(Placed in Library. See No. LT 8744/15/13)
(3) A copy of the Review" (Hindi and English versions) by the Government of
the working of the National Capital Region Planning Board, New Delhi, for
the year 2011-2012.
(4)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.
(Placed in Library. See No. LT 8744A/15/13)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
AND INFORMATION TECHNOLOGY (DR. KRUPARANI KILLI): I beg to lay
on the Table a copy of the Outcome Budget (Hindi and English versions) of the
Department of Posts, Ministry of Communications and Information Technology,
for the year 2013-2014.

(Placed in Library. See No. LT 8745/15/13)

... (Interruptions)

" Annual Report and Audited Accounts were laid on 13.03.2013
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12.03 hrs

DEPARTMENTALLY RELATED STANDING COMMITTEES
Summary of Work

SECRETARY-GENERAL: I beg to lay on the Table the Hindi and English
versions of the "Departmentally Related Standing Committees - Summary of Work

(31" August, 2010 to 30" August, 2011)’.

... (Interruptions)

12.03 %: hrs

COMMITTEE ON PRIVATE MEMBERS’ BILLS AND RESOLUTIONS
33" Report

PROF. SAUGATA ROY (DUM DUM): I beg to present the Thirty-third Report

(Hindi and English versions) of the Committee on Private Members’ Bills and

Resolutions.
... (Interruptions)
12.04 hrs.
COMMITTEE ON THE WELFARE OF SCHEDULED CASTES AND
SCHEDULED TRIBES

26™ Report

SHRI GOBINDA CHANDRA NASKAR (BANGAON): I beg to present the
Twenty-sixth Report (Hindi and English versions) of the Committee on the
Welfare of Scheduled Castes and Scheduled Tribes on "Review of representation
of Scheduled Castes and Scheduled Tribes in senior positions in Government of
India" pertaining to the Ministry of Personnel, Public Grievances and Pensions

(Department of Personnel and Training).
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... (Interruptions)

MR. DEPUTY-SPEAKER: Item No.20.
Shri Raj babbar — Not present.

Rajkumari Ratna Singh — Not present.
Item No. 21, Shri Vijay Bahadur Singh.

25
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12.04 V5 hrs

STANDING COMMITTEE ON PERSONNEL, PUBLIC GRIEVANCES,
LAW AND JUSTICE

56™ and 57™ Reports

SHRI VIJAY BAHADUR SINGH (HAMIRPUR, U.P.): I beg to lay on the Table
the following Reports (Hindi and English versions) of the Standing Committee on
Personnel, Public Grievances, Law and Justice:-

(1)  Fifty-sixth Report on Action Taken Replies of the Government on the
Recommendations/Observations contained in the 51* Report on Demands
for Grants (2012-13) of the Ministry of Personnel, Public Grievances and
Pensions.

(2)  Fifty-seventh Report on Action Taken Replies of the Government on the
Recommendations/Observations contained in the 52™ Report on Demands

for Grants (2012-13) of the Ministry of Law and Justice.

... (Interruptions)
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12.05 hrs

STATEMENT CORRECTING REPLY TO STARRED QUESTION NO. 362
REGARDING “KENDRIYA VIDALAYAS” ALONGWITH REASONS
FOR DELAY *

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI M.M.
PALLAM RAJU): Sir, I beg to lay on the Table a statement (i) correcting the reply
given on 19.12.2012 to Starred Question No. 362 by Shri Mangani Lal Mandal
regarding Kendriya Vidyalayas; and (i1) giving reasons for delay in correcting the
reply.

I beg to lay statement to correct the Annexure-I referred in part (a) of the
reply given, in respect of details of sanctioned strength of teacher and Actual
strength of teacher of Kendriya Vidyalayas for Lok Sabha Starred Question
No.362 answered by the Ministry of Human Resource Development on

19.12.2012 which is as follows :-

Ea;: of REPLY AS GIVEN [ TO BE READ AS
0
Sabha ON 19.12.2012
Question
Annexur | Sr. Name of State | No. of | Sanction | Actual No. of | Sanction | Actual
e No. Vidyal | ed strength | Vidyala | ed strength
referred ayas strength | of yas strength | of
in part of teacher of teacher
(a) teacher teacher
1 A & NWUT) 02 102 71 02 102 71
2 Andhra 53 1976 1561 53 1976 1561
Pradesh
3 Arunchal 14 360 219 14 360 219
Pradesh
4 Assam 55 1819 1365 55 1819 1365
5 Bihar 45 1479 1272 45 1479 1272
6 Chandigarh 05 945 762 05 299 282
7 Chattisgarh 26 3236 3140 26 945 762
8 D&N Haveli 01 186 98 01 38 22
9 Daman & Diu | 01 1439 1223 01 17 12
10 Delhi 43 599 528 43 3236 3140
11 Goa 05 1096 1021 05 186 98
12 Gujarat 44 1079 770 44 1439 1223

" Laid on the Table and also placed in Library. See No. LT 8746/15/13.
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13 Haryana 28 1067 866 28 1096 1021
14 Himachal 23 1665 1223 23 599 528
Pradesh
15 Jammu & | 37 1521 1199 37 1079 770
Kashmir
16 Jharkhand 32 17 10 32 1067 866
17 | Karnataka 39 2603 2226 39 1665 1223
18 | Kerala 35 225 175 35 1521 1199
19 | Lakshdweep | 01 229 149 01 17 10
20 Madhya 92 80 44 92 3356 2514
Pradesh
21 Maharashtra 56 3356 2514 56 2603 2226
22 Manipur 07 121 64 07 225 175
23 | Meghalaya 07 1532 1261 07 229 149
24 Mizoram 04 106 73 04 80 44
25 | Nagaland 05 1748 1492 05 121 64
26 Orissa 53 2304 2159 53 1532 1261
27 Pondichery 04 58 41 04 106 73
28 | Punjab 48 1620 1136 48 1748 1492
29 | Rajasthan 64 231 152 64 2304 2159
30 | Sikkim 02 299 282 02 58 41
31 | Tamil Nadu 40 1495 1335 40 1620 1136
32 | Tripura 09 4866 4621 09 231 152
33 | Uttar Pradesh | 105 17 12 105 4866 4621
34 Uttrakhand 43 38 22 43 1495 1335
35 West Bengal 58 2236 1657 58 2236 1657
TOTAL 1086 41750 34743 1086 41750 34743
2. The correcting statement has been necessitateddue to an inadvertent
error in the Annexure-I referred to in reply to Part (a) of the Question
concerning Kendriya Vidyalaya Sangathan (KVS) which included
detailed statewise information about number of Vidyalayas santioned
strenght of teachers and actual strength of teachers. The said
information was obtained from KVS. It has now come to notice that
while incorporating statewise information for state in respect of KVS it
has got jumbled. Resultantly, whereas the total figures for Kendriya
Vidyalayas, as well number of Kendriya Vidyalayas in each State and
its total 1s correct, but the figures for santioned strength of teachers and
actual strength against individual states from SI. No.6 to 34 are wrongly
incorporated.
3. The delay in substituting the inadvertent error in the statement is due to

the fact that the error has come to the notice of this Department recently.
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The correcting statement may be brought to the notice of the House.

The inconvenience caused 1s regretted.

29



20.03.2013 30

12.06 hrs
STATEMENTS BY MINISTER

(i)Status of implementation of the recommendations contained in the 225™
Report of Standing Committee on Science and Technology, Environment and
Forests on Demands for Grants (2012-13), pertaining to the Department of
Space.”

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Sir, I beg to lay on the
Table a statement on the status of implementation of recommendations contained
in the 225™ Report of the Parliamentary Standing Committee on Science and
Technology, Environment and Forests on Demands for Grants 2012-2013 of
Department of Space, in pursuance of direction 73A of Hon'ble Speaker, Lok
Sabha, issued under the provisions of Rule 389 of Rules of Procedure and Conduct
of Business in the Lok Sabha vide Lok Sabha Bulletin-Part II (No,456) dated
September 1, 2004.

The Parliamentary Standing Committee took evidence of the
representatives of the Department of Space on 11™ April 2012, while considering
Demands for Grants for the year 2012-2013. The Committee recommended the
Demands for Grants of the Department of Space in its 225™ Report presented to
the Rajya Sabha on 18" May 2012 and laid on the table of the Lok Sabha on 18"
May 2012

The Standing Committee, in its report, made ten (10) recommendations
contained in the Committee's report. The 'Action Taken Report' on all the
recommendations of the Committee was furnished by Department of Space in
September 2012.

The Standing Committee, considered the action taken report and adopted

the same in its meeting held in December 2012 and presented its 235™ Report to

* Laid on the Table and also placed in Library See No. LT 8747/15/13
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Rajya Sabha and also laid the same on the Table of the Lok Sabha in December
20, 2012. While accepting with satisfaction the action taken by the Department,
the committee, have made further suggestions, which are continuing in nature. The
Department has noted these suggestions for implementation. A Statement showing
the recommendations of the Parliamentary Standing Committee and the Action

Taken Report on the same is annexed.

12.07 hrs

(ii) Status of implementation of the recommendations contained in the 232"
Report of the Standing Committee on Science and Technology, Environment
and Forests on Action Taken by the Government on recommendations
contained in the 222" Report of Committee on Demands for Grants (2012-13),
pertaining to the Department of Atomic Energy.”

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Sir, I beg to lay on the
Table a statement on the status of implementation of the recommendations
contained in the 232" Report of the Standing Committee on Science and
Technology, Environment and Forests on Action Taken by the Government on the
recommendations contained in the 222™ Report of the Committee on Demands for

Grants (2012-13), pertaining to the Department of Atomic Energy.

... (Interruptions)

* Laid on the Table and also placed in Library See No. LT 8748/15/13
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IUTEAE HESH : HUAT AT {9 96 S|
. ()

st guar v (Rfden): Swemer SN, # et &9 U6 S IR IR @ R®RE S
aredl gl gomad 48 I1ed St 891R Wed & d9gd 8 NS IR AR 9e §l 9 qHroarar
urdt & Adr W § SR G U & qHdD Gl W ©, offhd I A @ f W ue 99 g¢
Tdh HA T Ugel S RaATh 980 SIUNIEl DI SRS (BT 3R IF® a8 o1 FATodral qret
& AN 1 T AT e SOTHR I ATH! AR HI a1 DI A1 oI1g ATH ARH &, 2 STA
AT 97T BT QBT §Y UF 919 3R A6 & fF R iy 1 g g aeg awel <d €
Al T DR €, FE Al D gacl H HHITH oI B ... (AET)

SUIEET HEIGd, AR ARG AaUE & Adhd §, [TaRRG STevT-31elT & Adhdl 8, d
T U&7 Bl FHAT M T Fhd B, Afhd Fed B U AHIG a1 d Ui 39 dRg B FRER
IR M IR, Y § 9 <7 €, 9 HHIRE o 2. (J1auH) § F< e & Al Bl el
oM 6 e IR F qo T8l SN & ARy L (@) Wi PR &R e ardt @
fu O w3 @1 e &rur 1 Afed H A8 @A ARyl L (R@EE) S qid deEsd 9
QI BRI ARG .. (L) AT A g8 (AT ARIY AMAT B, &l Al ITbl T &or At
A3 # B P AR T 2] ...(FIUH) THI R G D A Bl . (@EH)
g e @ [AUWIGR &1 Hard &l ... (@9gH) I8 [RWiier 819 gar €l ... (Fagm) =
% Rac® 39 TRE DI a1 Dl ... (FIUF) 9 G&d & TG Fe TR g R AT
&6 a8 HHeE @l €, Y8 [N R &1 g3 € ... (Fagm) # =g 6 oy s vy &1
fRweR & wfifa &1 31 .. (Fagm) SeR @R U T B @R Y, T8 A A
gl ...(ergam)
IJUTEAE HEIGY : AT AU DI AHF DR Qg |

.. ()

JUTEAE WIS : RS SNl R IYad AR S, 3T ST ey Fg B Qo |

... (cgagm)

JUTEALT HEISH : 3T FHg BX QI |
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.. (e
Sureas weied ¢ Al Ragpar Sadl, 2 9 $AR, 1 31eis aridl, &1 A diers, A1 =
TRIZER G 3T 3MMUHT $ch AT TR & AT & T g I 2

.. (erae)
IUTEAE HEIGd : BIs AR ad Rebrs H &l S|

(Interruptions) ... ~

MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 12.30
p.m.

12.09 hrs
The Lok Sabha then adjourned til [Thirty Minutes past Twelve of the Clock.

* Not recorded
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12.30 hrs
The Lok Sabha re-assembled at Thirty Minutes past Twelve of the Clock.
(Shri Francisco Cosme Sardinha in the Chair)
12.31 hrs

At this stage, Shri E.G. Sugavanam and some other hon. Members came
and stood on the floor near the Table.

... (Interruptions)

MR. CHAIRMAN : Item No. 20. Rajkumari Ratna Singh.

12.31 % hrs
STANDING COMMITTEE ON DEFENCE
18™ Report

RAJKUMARI RATNA SINGH (PRATAPGARH): Sir, I beg to present the
Eighteenth Report (Hindi and English versions) of the Standing Committee on
Defence on The Armed Forces Tribunal (Amendment) Bill, 2012.

... (Interruptions)

MR. CHAIRMAN: Hon. Members, please allow the House to function.
... (Interruptions)
MR. CHAIRMAN: Hon. Members, you made your point and now you allow the
House to function.
... (Interruptions)
MR. CHAIRMAN: Item no. 24. Shri Gurudas Dasgupta.
... (Interruptions)
MR. CHAIRMAN: Shri Dasgupta, would you like to say something?

... (Interruptions)
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12.32 hrs
MATTERS UNDER RULE 377"

MR CHAIRMAN: Hon. Members, Matters under Rule 377 shall be laid on the
Table of the House. Members who have been permitted to raise matters under
Rule 377 today and are desirous of laying them may personally hand over slips at
the Table of the House immediately. Only those matters shall be treated as laid for
which slips have been received at the Table within the stipulated time and the rest
will be treated as lapsed.

... (Interruptions)

* Treated as laid on the Table.



20.03.2013 36

(i) Need to provide adequate facilities at Vijethua Mahabiran Dham, a tourist
destination of religious importance, in Sultanpur parliamentary constituency,
Uttar Pradesh

ST, o R (Yo R): 3 AR B &9 A0 G496 &89 JRHMR & AP Tos
PRSI Bl H T fAoIgen FeERT a1 Pl IR ATHT BT dredl g | fIoigsn 7erdRg g™
Uh  URIOTG WA © 97 39 99 & Ufd dFl § IMUR #1gl Ud 9faaya © | §edr 3R
AR & &7 39 91 H 8OIRI #1gTe] X1 o € |

AT We H vy 2 fF WRd THR @1 sWHS-G R Tied gy AoE], ay
2008-09 & HIEIH ¥ 171.48 @ WY Wlhd BB WA B & d1ase 39 9 IR HGal
& oy g giaemsil &1 avE € | 9 Aol & d8d UaSid el & g 5 iR, 3
3iaREe < BT AT 8 & qraolg TAaoTdl dl MMYf el 8l & 2 |

THY S TAT TAER $$ H W T M O S Gfad @rawey T8 & | uded
A9, STR Y& N1 Sadd 8 R o TR T Q9 a1 gR1 g9 a1 & Uirsiie 8w @l
W g ot T & Ry @R § A9 A g | 59 9 B N § I8 91 yaford ©
fep <eHor ST Bt UToT @M g Holtal g o b fIU sFAE St g4l AT W S j8 o, R
Iep & folg MU ¥ DI AHD I BT AT oA | SFAM SN S ™A W Bl
H1 a9 fHa1 iR ARV s § WH fHar | Safds wied A9 gR1 ol T a1s W geiin
AT & 16 BTAM ST 1 Follawl gEI oTbx 19« 3T A DI H o b b1 HATH T 3R

A St 7 9 WM W) IS9P a9 b |

W I8 IR & b T faumT g1 faoigen #erdiRa g™ &l wied Wid @ w0 |
e fpd SM &g rrdfed avRifl vd I9d SRR T {41 w1l o1 Wifides [ S
S g faery w4 afafiadr sRaq el IfeER/AHat & fawg R drRid @t
ST | A g tded faunT g’ Y T HHE dis ® WM R 39 Vfagiie #g| daral
RIfors e B yafold Ud | gedl Bl SRR gORl dle oW Ud 9 A/Fel H anl
MBI & Racrs HrIaEr B T |




20.03.2013 37

(ii) Need to release a commemorative stamp in honour of Nayaki Swamigal, a
great spiritual poet of Tamil Nadu

SHRI N.S.V. CHITTHAN (DINDIGUL): Nayaki Swamigal is worshipped as a
famous devotional poet. He is considered as a 'Sourashtra Azhwar' in the
series of Azhwars of Tamil Nadu like Nammalwar, Andal Tirumangai Azhwar
etc. He occupies status equivalent to great Vaishnava poets of North India viz.
Surdas, Paramananda Das, Bhakta Meera, Narasimha Mehta, Tukaram,
Namadev, Gnaneshwar etc. He is remembered always with Purandara Das,
Pothanna, Ezhuthachan etc.

Nayaki Swamigal was born on 9" January, 1843 in Madurai, Tamil Nadu.
Since his childhood, he had immense desire to learn spiritual education. He learnt
Anima, Garima, Laghima etc. Asthasiddhis from Nagalinga Adigal at
Paramakudi. He became very popular because of his yoga siddhi.

He spent his entire life in Bhajan, singing, composing poems,worshipping
etc. He composed hundreds of poems both in Sourashtra and Tamil
languages.

He laid stress on the devotional path instead of Gnana, Yoga and Karma
path, in order to attain liberation. He was an expert in music and lyrics.

He showed the people the path of peaceful and devotional life. The
Sourashtra people consider him as their Spiritual Guru. A beautiful temple was
constructed on the shrine of Nayaki Swamigal at 'Kadakinaru' Alagarkovil Road,
near Madurai.

I urge the Union Government that a stamp in honour and memory of

Nayaki Swamigal may be released on the eve of his Mukthi centenary.
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(ii1) Need to provide a relief package for drought hit Kerala
SHRI M.I. SHANAVAS (WAYANAD): The reduced monsoon rain in the year
2012-13 has caused severe concerns among Kerala's agrarian community as the
State witnessed a decrease of 24% in south western monsoon and 35% in north
eastern monsoon rains. The majority of Kerala's agrarian population suffered
enormous crop losses and as much as 305787 hectares of agriculture produce has
been adversely affected. Kerala's estimated loss due to this crisis stands at around
Rs. 5,810 crores. Wayanad district is the worst affected among all districts and a
loss of Rs. 1766 crores is estimated. Wayanad being a tribal district and a minority
district that sustains on small scale agriculture is already suffering losses from the
previous spells of farming crisis. Considering this situation, I would request the
Union Government to consider the case of Kerala as a special one and
immediately release a drought relief package and also declare an immediate

moratorium on agriculture loans.
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(iv) Need to prevent crops against damage caused by nilgais and boars in
Kota parliamentary constituency, Rajasthan

$it st Rig (@ler): <21 & H3 I el | fHam & 4 W) Aia Tl gd STl geri
ER1 G€1 HTAT § el Bl JHA UgATAT Sl %61 & I b FHI H Sl | A Al T 3R
GaR fhami & Wdl H Ugadx fHaml B BA DI T8d T89 PR ol & o DR Al
B g Sl AN Tl H AR SfIg ST & S Jpare 4 6 98d @l 8 | WX 96
&5 DI & U &3l H U TS 9gd ISl © AN §6 W6l 8 | il Ml g SiTell gori
DI I T (AT D1 AId 81 S A1 [Pl bl a9 AMBR a9 Sa BT Seared DR B
DR WA B & I DR S $o T8 Bx Ul & | fHAsi & Bael Bl Aiel Tl
Td el IR W g9 & oy e WR R WA {6 S iR a7 Sfiae Al 3 e
fhar SR | <ol TR SfR STl GarR Ul B JATT H STl A 30 & AR BAA Dl G@HR
e TR IPT AR A S & QA STl PR I JHAM UgdNd © | 3R Siell ¥ g9
fo ot &1 SUdE FRaT 9 @1 $B AW d@ GRS &1 PR e s oadarn 2

WHR A ARY 2 6 [PAHl B BAe DI el A AR STl GoR F T4 &
TR ¥ AR fopar Sy |
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(v) Need to impress upon International Olympic Committee to retain

wrestling as a sport event in Olympics

$it STefaT are (SARETTS): fIed &1 R ol P& BT 2020 B ATeilUes F aeR B
ST REN e | Wafe 39 Wl § WRA & T8 afeth 180 < 59 Wl H AT ol & IAT 200 A
3ifereh <2 B ANN B AT 39 Wl H & 1 & | 39 Bl ¥ ARG PR UHAT 3R
UEAAl Dl TSI SICHT o & | IR 3lieifter AAfd (37 o ) 7 59 uqE Wl &
e HieH Ueided Bl el § I8 2 | 39 BUd 9 IR A PRI B R 96 W AT
Jarsif B FIAT THATGR B T | 5H HOR HH A ARSHT AR B gY RT it
TERIE (THIMSTET) B Iezel Ybel HIEHS ¥ 30+ U F SRl § o & 1 ara: & pwedt @
R Ao Siiefie Wal § e & & 9 &= g |

(vi) Need to ensure remunerative price to pepper farmers in Kerala

SHRI P.T. THOMAS (IDUKKI): I draw the attention of the Government
towards the issues being faced by pepper farmers in Kerala. It was after a
long time pepper prices fetched a good price of Rs. 440 per kg. But suddenly the
prices started falling sharply and the farmers are much concerned about the
price. The present drought situation in Kerala has worsened the scenario and
the farmers who were already struggling due to plant diseases. The production
cost has also increased much due to higher wages and other input costs.
Majority of pepper cultivators are small and marginal farmers depending only
on this crop. It is necessary to take measures to prevent high fluctuation in the
price of pepper. It has been reported that the presence of cartels in market are
creating high fluctuations in prices. Forward Marketing Commission (FMC)
should take strict action against this. I, therefore, urge the Government to take

immediate measures to protect the interests of pepper farmers in Kerala.
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(vii) Need to provide stoppage of important trains at railway stations under
Wardha parliamentary constituency, Maharashtra

st g1 WY (qul): § WRHR P AN 9 99 B IR A ArEar g B H 9 A9 99 |
AR fagd dor #X I9e &3 99 (F8RIS) H $B MSAl & TS Bl AR ARV e
FA St & A @t o g, fhg W U Wt A onft 9 @ e g8 T

W g 8F H B IS <A @ I ai, fEEre, Aigr (Yd) AT iR gTHia
S8l ¥ qd ufeem 3R SR-STR S arelt |l Yermfeat qoRdt Bl offh T wRa Yot @
ST U H WS TE BN & HROT A B Yol FAIRR B e & W@ g | et 2n
@ daoe YAl Bl Il BIg SUAN el © | ghfery HAl Heled ¥ AW faed g b
feree wER & fo SR UaiN, S-SR YD 3R R aRee-diaR vaan
M & Teet § R T8t F gl iR TR I aTel @I, B QiR e SR ardl
SN gy ISl AT H S-S DR & | g ST ANYR-RAherare g% 88 © | 39 A3 o
B BIC-BIC W W WIS § oIfh QA oI B 3f&ral drel foreme erer # wis T8l 2 |
w1 e § 6 fFmEe wR B TR-Re e B WS See § Sed ol dTed |

TR Yo AR gMURTE & Yo A @t 9gd [ A 7 6 AemEe-sar
TERISINT, JTARTATH-TTYR SIS TaRIUNT eI SR TR 3nfe Mfsal & et S fet |

fEQ Yeld U a1 Yol WIF © | ARTYR-3FARIE! SeNe] Uil 31 SFRIa-RTYR
MR &1 G Yod weM W Wi T8l 7 | F'l 9 gfifed desi d iR el adf
3R MR A=W A 8 | 3R Yol HATrd SWR SR WSt &ar § A 4RI Xl Bl
Gl F @Y MG W B iR Wt @ gaer o gl | s axe Al ok g @
SART B A 2 5 s # U QT For dTell SaR-IREdqRA ¢ Pl WS S (et |

1 W I 9 WIS H A IR W 2 dfed ol 9@ 3rs f srarel 6l gs T |
3ITRIT 2 31T #Y §1 AN bl el § Q@ A & forg fraer it |
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(viii) Need to provide necessary assistance to tackle drought situation in
Maharashtra particularly in Jalna parliamentary constituency in the State

3t A IEATRS U (ST HeRTSE H W b RN §; $9d SRU 9RI, T, ST
@ TR AR 2

Ha TR AT wR1earsT # € A1 G9Erd & AISdTST H SIT-3iNITErE | A g,
S8l B WIPREA, THRETG, IGAR, ST, Jgs AR AREE § Ied, SfimErE, Por,
Ricers, ARG, #ol, TR &R afardft § a9gd & &0 aIRe g8 © | eI WRSR 7 g &
I P HNUT FR & & A (AN H PIg B 78l ¢ |

TR BT Wiell 8 olfpe Sl efdx BTl # SIaR AR 34 & 0 SieR 60 w0
BIaT W AeAd € | W AT § 5 g § § $ad 3000 IR BEA H ¥ | g AGT ® f6
Al W T8l aa] W I8 S o afey |

ST AR g WPR A [ITaYas Ry ¢ P "R 57 ¥ U9 faRIveR w19
HHT & H g § U= fJpe R A fued & forg o smawas w9 Saw oY |

(ix)Need to lift ban on sale of Petha by vendors at Agra Cantonment Railway
Station, Uttar Pradesh

0. IHYHR (JAMRI): MR fawd & yRig wIelt € | I8 W) 60-70 TR <2-faceht wies
T B [l oM & | PRI SR ALY Veld BT 984 91 dg o, 6l faeell A #8 UQw],
HERIS, 37¢ UQ¥l, B, DACd A, o=s I alell o Bldx oAl & | 3R He
I TR 984 ofd FHI ¥ UoT =3 DI ARHA B AMER W YT 97 DI Al of, fHg 1
G Y W UST dve¥ Bl Yold & IFfYBINAT 4 S AR I dfra & =& fhar, sfer o
I S 4Sl Bl Wy R A Wiad o, S 41 999 dfud fhar wan | Yol N a1 fawa
g fiers & S & @xe 718 et |

AT STRIY B UoT I Bl W W g4 HI Hifd AT B MMER W YT 997 B
AT & SR W1 & U B gite I SIFRT & Hfafsd Yot Ffaret @1 faf=a & us &t

qeu A ghfeaa fear s |
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(x) Need to provide a special financial package to Chhattisgarh to give
impetus to development in the State

FAR TS qUSA (G): a9 2000 H < H A Y AT BT TS AT AT A1 | BRAAG,
STRETE, iR IREUS | 99 ff Y IS¥ HT TS BT B Al WS vd |t srawd

TS & o Ud AT | &4 T &, it g W A7 BT § | $AfTT oika &bl wifwy
Al WA e B | 39 o D R B Al Bl (IR a1 T Hl SRy fpar e ©
fihq I8 faemmT 2 & 397 I @ 764 & ueard % STREvs &1 & Sfde dahel faar T
g e gerree TR 99 oY § fore ff s ot € | wRiNTe wsw § W) sienfie
e @ ofds d9Ea € fhg S9e fou dad dwes & T8 onfde dsam @t o
JaIHT TSl B |

I8l R Y8 W Sl g & [P BRIG Bl I 46 e YA gerewiied iR
Tee & | @fher Y o 991 @ R g R 5961 Qg I 3RINd 8 ST 2 | IS Bl
e I Jer: dR daex Jdiq Wid, Foll, dHe JaT TgHId &5 § 91 © |
SUYTGTT &3, BB, ACHEST O ST 39 &7 § T8l of UIT 8 | BTG A1d sl
¥ foRT gam 2 do W Rl &R dewmel @ W dwl ¥ 2 R g9e oot 9 sienfie
faerT & Gurgag Y Hret efior B S § | o1 Ig JMavdd © b oRie og By )
P faoy anfde e < R 59 58 d W) 39 YR & SENT o 9% | 399 1 R
9 T @ oY 3R HEIH SN BT e Fd FHM dfedh IR & Y qaR | A
MY | 3rd: g Sfrd B o STeg W STeg s 3% 919d U oI BTG Bl fI9y dabo

g &Y |
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(xi)Need to expedite the four-laning of N.H.-6 between
Amrawati and Dhulia in Maharashtra

st & A uidld (Semia): H RER & & U IR Ul fadeHe v @ &R
3T HAT TS § [ HERTG, § TAUE-6 SFRIA! o ol I BR dlgd IS a1 &
foU Tgegeng A dLa el SMER WR AW 280 fHHI. G iR W 2 BOR RIS WU
Bl TR MapTerhr 99 ardfed aR o 6 A, 2012 1 THHS & gfbar 9 @ &R <t 2 |
ID q1e Wl 3O Tb I W B Y& 78l 8l bl ¢ | AN WHR A (e & 6 #ei= &

H TR 12.06.2012 H AT TP A W M 3N &, ITDI X TR A o4 DI oG |
W B AR ¥ (96T ¢ 5 SWaa A/ R BRI & &1 e g%
fparm Sy |

(xii) Need to take necessary action on the proposal of Government of
Uttar Pradesh regarding inclusion of backward castes of
Uttar Pradesh in the list of Scheduled Castes

AR P TR (WgAaTeriol):  ArToG, 3Med vd Ao w0 § offa st sfaat
B ggfad Sfd d e A g 99 2005 H IR YA B dchloi JEIHA! AT
g 8 St 7 Uoh IR des WRBR DI A AT | R IF ST B JJgfad i 3§ o
WRBR DI Al § A T f6a1 M1 & | I8 I Al S A = T8 © | IR U Bl
AN AT WRBR Y: Yeb Gl Do Bl [Afdad 99 Sl & aR d qmnin, sfide iR
e SRR HRATHR AT ST | AA B & [ s IRPR & U Wil 2 |

# WWPR © AAM § I8 T el g b IR T B 3 St &1 srg_gfed
ST # Wi AR BT IR o dd B, S A B [ 7 R uew 7 srqgfua onfa # €
W T5 WHR 1 39 AW ¥ Al TH AMIeIdH Hriarel T8l af g |

T A 2 P Ba PR Afdeld IR YW DR B AR D MR W I ATl
B AT ST F A B A g Sfd Bl & S arell giaensii w1 A
JOThR AT, TP SR etfrh w7 T IR 37 A |




20.03.2013 45

(xiii)Need to provide safe and clean drinking water in villages under Mau
Aima Block in Allahabad district, Uttar Pradesh

3t B A FE@RAT (FAYR): SIS FARERE S AIRAGAT (I Wos faia TR,

Tal § G H1 O SIS Ud FelRIse Jad 991 @RI 7 | Sa Al & At atey srawer
H & B @ HHGR B & HRU Fe-hd H AL B I © | g=dl § [T B Sferamar
& HRU I AT DI UH q! MG AT At B W 7 | A § ufiey S W eIk
T ol S & PRU BUSTH WRE B O & 3R IqH Tal 9 ARMD qAT FARSS Jad
GRT U Fherdt € | Sa & & il RIS 9 RS gad |l @ 9RO 9 &
foy faawr € | sfiaRes <o M0 3 & Saa 9/ H g ISl & avel 69d © |

3T WBHR W RN § b SUg SoleEE & e @vs ASRgAT idia RRd
SR UM ¥ 3RS < a1 Y§ UISlel bl Iyl JMATad B g Aaedd Had
IO B HE BN |

(xiv) Need to provide safe and clean drinking water in
Khagaria Municipal Council area in Bihar

sit et o g (wmfean): fagR o= ofaifa @wifea 7R afRee &) JmErd e T 70
BR 2 | 39 |l UAd AYRIYR Bl IMEE] 22 BOR Ud A-lell DI A& 25 BAR & |
G el qRATAT &, J-I D UM | SFAMWD AT H RRA Td IRId Jad & &
BRU] JTH SN & R W YR T T 6T © | ST e} # et STefgfed AroHr bl
PIS JIRAT T8l B |

3T ARBR WITSAT AR H S STeYfl ATSHT | STl ITYfe] BRI Dl =T N |
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(xv)Need to provide equal representation for all regions in the composition of
UPSC

SHRI R. THAMARAISELVAN (DHARMAPURI): The Union Public Service
Commission plays an important role in the administrative functioning of our
nation. The youths across the country are eager to become a part of this nation
building process and they become aspirant for IAS and IPS. This is the reason why
we are witnessing huge number of applications for each year's civil services
examinations. However, the UPSC's composition does not show the true spirit
of federalism as it does not have equal representation from all regions and majority
of members of the Commission belong to one region only. This is the reason most
of the decisions taken to review the syllabus or guidelines invite wide spread
criticism, including the current one which prohibited candidates opting for a
regional language, including Tamil, in Civil Services main examination. There is
also a need to infuse new ideas in the selection of Civil Service Officers to run
this nation. The composition of the Commission should be re-constituted once
in two years with new members.

Therefore, I urge upon the Government to provide equal representation to all

regions in UPSC's composition and reconstitute it in every two years.
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(xvi)Need to accord permission for construction of the Post Office building at
the allocated land in Chitlapakkam Second main Road, Chennai, Tamil Nadu
SHRI C. RAJENDRAN (CHENNAI SOUTH): Post Offices in India, right
from the days of Independence movement, have been serving the public both in
urban and rural areas very well. But they appear to have lost the race with the
emergence of banking sector and the technological development. But now-a-days
with many new innovative postal schemes with higher interest rates, and also the
thrust given by the Ministry, the post offices are striving hard to get its prime
place and a new look. This has resulted in modernization and renovation of
many post offices.

The Chitlapakkam Post Office, in Chennai, Tamil Nadu is functioning
from old Town Panchayat Building, on rent. Nearly 40 years ago, the Department
had allocated land at Chitlapakkam Second Main Road, to construct this Post
Office. Presently, the land is lying unused, whereas the existing Post Office is
being run from the old and small Town Panchayat Building. Since the area is
fully developed now, people require better postal services with modern facilities.
If sanction is given to construct this Post Office on this land, the people would be
greatly benefitted and the Department will also have its own bigger building with
modern facilities.

I request the Hon'ble Minister of Communications and Information
Technology to kindly give the necessary permission for construction of the Post

Office Building at Chitlapakkam Second Main Road immediately.
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(xvii) Need to ensure special provisions for welfare of the differently abled
persons in the country

SHRIMATI PARAMIIT KAUR GULSHAN (FARIDKOT): It is a matter of
deep anguish and pain that differently-abled persons are not treated with
compassion they deserve since there are no special provisions or amenities for
them, which they amply deserve. As such, I demand from the Government that
the subsidy being provided on petrol/diesel in respect of personal vehicles used
by the differently-abled people should be implemented in practice. They should
be allowed free travel in public transport including AC buses. They should be
given all the facilities available to the BPL category. Their pension should be
fixed at Rs. 1000/- and it should be delinked from the other kind of pension
given by the Union Government. Differently-abled employees should be given
passenger allowance on the pattern of same provided by certain State
Governments.

I sincerely hope the Government would sympathetically consider the

genuine demands of the differently-abled persons.
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(xviil) Need to retain the old format of Civil Services examination for
All India Services conducted by UPSC

2 9] NSS! (FAHITAR): HE Alp AT AT gRT FATrd 3778, T.UH. /3775 1.0, S &l &
g9 & S gfRie foran S o W 6 W, 2013 & WY Al al AN & g oy
@ ITIUR WafIe Aiel § $fRiEM < aTel Bl W SN 8 @M 7 | [UadiaRE Bl bl
Had HISRre wumell § 3REN < ¥ Ad1 F T gAThl | R wefie Amreit § s
UTW BTA1 UR [T BT | W Sl AaT AN 379 I ARG oI WIS a9 # sfRige o
arel BT SiI STUSH AT 3 HIEH A F[P Uedl U [y & a8 H grelRrs v # Sae forg
FHd I Td J WIS QIfZA S dhfovs v &1 gara g1 sfwiee 4 o) Ga6d o | fhg o
Hacl Sl YR AT § FIah SUe ITa B Il Wil ANl Wiiecd b1 fdben ==
PR FDhd © | A Al AT AN gRT g1 9 S 9rafRies w191 § Sfarq fores aret o719 &
foq qren 99 wod ® 98 oW ® 9 ¥ 9 25 B R gfRee A |9 vy 7 St @
SfFER 2 3R TR oM & d8d ofR B guy el ff wrelt § S fagm, aftrsy wd
SIB! ArEreti § Wiae Uy I &1 a1 I8 B YeR¥h 99 At fdbes & @ o
T8 of B | 39 ded ¥ HERISS & W) U7 3R 8 SAThl § V8T dlel BIF 3R wXid)
e Al # $RIEH o1 arel B wiwl [Afid € | 39 98 999 ufthar 9 U9 Bl & 99
HI HHET 9gd DA B QN | IAMAY HE Al a1 SMANT 59 981 Bl gud a1 of Ud
Al W B dTel 3 DI R DI Sl Fd1q maegepar o |
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12.33 hrs

CALLING ATTENTBEE TO THE MATTER OF URGENT
PUBLIC IMPORTANCE
Situation arising out of permission given to Malaysian Company to Develop
Yacht Marina and Star Hotel in Andaman and Nicobar Islands and steps
taken by the Government in this regard.”

MR. CHAIRMAN: Shri Bishnu Pada Ray.

... (Interruptions)
SHRI BISHNU PADA RAY (ANDAMAN & NICOBAR ISLANDS): Sir, I call
the attention of the hon. Minister of Home Affairs to the following matter of
urgent public importance and request him to make a statement thereon:

“Situation arising out of permission to a Malaysian Company to
develop 50 berth Yacht Marina and 30 bedded 3 Star Hotel on Viper
Island, Andaman and Nicobar Islands and steps taken by the
Government in this regard.”

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI R.P.N.
SINGH): Sir, with your permission, I beg to lay the statement on the Table of the
House.

'"The A&N Administration have informed the Ministry of Home Affairs that
they have taken up the project of setting up of a Marina at Viper Island covering
an area of two hectares out of 31.19 hectares of area after a detailed feasibility
study following the laid down guidelines. It was taken into consideration that the
island is an uninhabited island which is techno-economically ideal for setting up a
Marina. The project was duly approved by the Ministry of Tourism.

The UT Administration have informed the Ministry that presently there is
no activity/ project on the island and hence it is in a state of gross neglect. It is
felt that by setting up this project the island will get an overall facelift and shall

be maintained properly thereby attracting more tourists. Such a project would

* Laid on the Table and also placed in Library. See No. LT 8749/15/13



20.03.2013 51

also result in generating employment opportunities for local unemployed youth of
neighbouring islands apart from generating revenue for the Government. By
Setting up a project of international standards the island would get the recognition
and attention of all the visitors from world over which would definitely be a
better tribute to the island as against the present state of neglect.

The UT Administration have stated that they have all along, since the
process of conceptualization of the Marina project, kept in mind that there should
be no damage or disrespect to the monuments and the sanctity / historical
significance of the island should remain undisturbed. To this end it was ensured
that the Marina should be at a considerable distance from the existing jetty and
there should be a separate approach/jetty for the marina visitors. The area for
marina would be segregated and clearly earmarked causing no interference to the
historical monuments.

The Island Administration have stated that the Art and Culture
Department of the UT Administration is already taking necessary initiative for a
holistic development plan for the heritage buildings/structures at Viper Island
including preservation of the structures and landscaping of the area.

The UT Administration have stated that the benefits of the Project will be
as under:

« It will result in Employment generation since 60% of employees have to be
local.
« It will boost tourism in these islands.

« It will also result in Revenue earning for the Government.
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£t faw] ug I (3iSHM IR FeER gluwwg): J3 I8 #3109 & A1 ¥ Sl KeHe el g,
9 & IR $B Al T8l 2| .. (FgF) T8 HA gRI A1 IcHe &1 Tl . (@agH) e 6

el 1 87 IfSHN PR U WHE D siaer ¥, a9 1857 W W@ USAl HildbN 3are
o GIAT AT|.... (L)
MR. CHAIRMAN: Shri Bishnu Pada Ray, you may kindly take your seat.
... (Interruptions)
MR. CHAIRMAN: Nothing will go on record.
(Interruptions) ..."
MR. CHAIRMAN: Hon. Members, please go to your places.
... (Interruptions)
MR. CHAIRMAN: The House stands adjourned to meet again tomorrow at 11 a.m.
12.34 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Thursday, March 21, 2013/Phalguna 30,1934 (Saka).

* Not recorded.
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